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(TOBE PUTUSHE OUIN PARTY OF THE DELHI GAZETTE EXTRAORDINARY) 

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI 

FINANCE (REVENUE-1) DEPARTMENT 

DELHI SACHIVALAYA, LP, ESTATE, NEW DELHI-110 002 

No.PXM 15) Fin(Rev-1)/2020-2UDS-AV) a? / Dated lef 7/0 

Notification No 27/2019 State Tax (Rate) 

No. F915 WF in (Reow-1V2020-21/DS-1V, - In exercise of the powers conferred by sub- 
section (1) of scetion 9 and sub-section (5) of scction 1S of the Delhi Goods and Services 
fax Act. 2017 (03 of 2017). the Lt. Governor of the National Capital Territory of Delhi. on 

the recommendations of the Council, bereby makes the following further amendments in the 
notification af the Government of National Capital Territory of Delhi, in the Department of 
Finanee (Revenue-1). No.1/2017-State Tax (Rate). dated the 30 June. 2017. published in 

the Delhi Gazene. Extraordinary. Pant IV. vide number No, F.5 (15)/Fin (Rev-1y2017- 

TK/ADS-VUGR2, dated the 30" June, 2017, namely: 
ty the sai notification, - 

(n) in Schedule Il - 6%. serial numbers 8OAA and 171A and the entries relating thereto 

shall be omitted: 

(li) fy Sebedule 1 - 9%, after sciial number 163A and the entries relating thereto, the 
Hulliwiny serail wunibers avid carries shall! be inserted, namely: 

f\ cc p J ic 3923. GI0S =| Woven ond non woven begs onl wicks ot 
—_—_ ‘ polyethylene or polypropylene strips or the 

like. whether or not laminated. of a kind used 

        
  

i for packing of goods: 

Wet 3C 63053200 | Flexible intermediate bulk containers”. 

2: This notification shail came into force on the I“day of January, 2020. 

By order and in the name of the 

KY \ e* _ Lt. Governor of the National Capital Territory of Delhi, 

V at pent My, Prono Hotut| Ma Aobut 

~ \§ aw ( ) 

. (Sunil Segal) 

( QoS— ey qjae2® Dy. Secretary 1V (Finance) 
'‘ 14 

. 

SAN 15)/Fin(Rev-1)/2020-21/DS-1V/ of 7 Dated 4 Y/F° 

The Principal Secretary to the Hon"ble Lieutenant Governor, Delhi 

The Seuetary (Finance), Govt, of NCT of Dothi, Delhi Sachivalaya, 1.P. Estate, New Dethi 

ev Copy tonwarded tor mformatlon 10: 

| 
f 2 
ce The Commissioner, State Tax, Delhi, Vyapar Bhawan, 1,P. Estate, New Delhi. 
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Phe Seeretiny (OAD, Git, at NOD et Proll wink the necynosdt fe qnulstiods the aeotifienticns ot | dedi 

Gavetlc MartelV (haxvtraurdimary) in today’s date 

Hhe Additions! Svervtary to the Hon'ble Chief Minister, Govt, of NOT af Della, Delle 

Sawhivakrya, 11? Estate, New Delhi 

Ihe Secretary to bimmnoe Miniver, Gow af NCL of Delhi, Delhi Sachivalaya, Lt latite, New 

[ely 
the Additional Sceretary (Law), Govt, of NOT of Delhi, Delhi Sachivalays, LP bstote, New 

Bethy 
The PS. to the Leader of Opposition, 29, Dethi Legisiative Assembly, Old Secretariat, Delhi 

OSD to Chief Sceretary, Govt, of NCT of Delhi, Delhi Sachivalaya, LP. Estate, New Delhi. 

(ioard File 

Website. (PF 
(Sunil Sehgal) 

Dy. Secretary IV (Finance) 

Note: - The principal notification No.1/2017-State Tax (Rate), dated the 30June, 2017 was 

published in the Dethi Gazette, Extraordinary, Part TV. vide number No. F.3 (15)/Fin (Rev- 

1)2017-18/DS-V/382 , dated the 30 June. 201 7and was last amended by notification No. 

14/2019-Sune Tax(Rate). dated the 3 October, 2019, published in the Delhi Guzcte. 

extraordinary, Part 1V. vide number No. F.3 (68)/Fin (Rev-1¥2019-20/DS-V 1/465. dated the 

3" October, 2019, 

 



  

(See warsa ania @ any ae A warerrel) 
erga: yroraeh era fet avai 

fire (erarea—1) fry 
Reh afamrea, ong Y) gete: ag fe—110 oz. 

aib1 915) / feenney 1) /zo20-21/ Ava IVA 7 Freire V6 4f Fo 

afer a 27 /2019-18a wy (ZR) 

891, 3(15) / aera) / 2019-20 7S. IV / feet area va Garey shen 

2017 (2017 @ 03) MH art og at wou (1) afk a 15 A wae (5) H awa ver 
wierat or war aed eq eefly wart és, Reel # waerowae a faonfeel a sam 
a Ret avery, fae far Groma—1) a afagqear Fea 1/2017—wrws HY (aR), Rata 

30 | 2017, fed drs(1s)/ faa (erora—1)/2017-18 /3e2 B wea Reh we woms 
ore eal woe Qa ana, A ale gn) 4) PeiaRan etsier oe & oe — 

ven sigan 4 

(®) ah i — 6% 4 SA wen so wm oie a7 AR cw wafer aftfteat a 
a fear anon: 

(a) aA mt — 9% 8 wy He 13m ste Gee WADE UR a uewia 
Prattttaa a den afte ufaftedl a) aterventia fae orem, wen 

(1) (2) (3) 

“163 «| 3923 a 6305 | Giergdtaa or Gfemiuga Reo ate gel Wome @ cere a | 
a aga sty sayftc oa ofe Gow ae a afes et om 

oral, forte war aegoll 4) Qh A Rear ot at, 
163% — | 6305 32 00 Walesiad gewue gen Bera” | 

7 
  

        
  

2 «Ue arfreerr Rates 01 Gee, 2020 8 ary erhy 

wea woh ea free S sqercgere 
S sree S wear srs ary oy 

sS 
(eta were) 

By afea—1 V (fra) 

 



  

deat alte) J ldeafehad | )/znan-<gs soa VAY 7 ftir COL Af 

vie Meee am aan wa snare aintant re arentte 

1 abet Gave, free) a aur afta, aun afters (Rect) 
2 a ofa, fe fern, wea wah aa Reel denne, fee) saftrerea, as feet) 
mm wow ay fee, case won adh gete, ad feet 

a Wie aera pres foam wee weet as fat wer Ret afta af 
fer wm ver oifafted off afta amt af ante 4 fee worms am — oy aoe 
4 peqerarel | 

8s eerta sere A afaften afte, wea waur) sa Ret aor, Reh era 
ag shy 

6 fa aA aw afta, wefta word aa fect aren feed uftrarema, ad fee) 
7 fier afta (fafd), wefta erorurh as fee wear, ech afeares, ad Rei 
e er afige a Pre) afta, 29, feeet fears een que afaaras, Peach 
9 yea afta w Pty araifaand, welts wormed) aa Rech arene, eh where. ad 

fect | 
10. 74 wea 

11. 4a we) EE. 

(aie wera ) 
wu witra—1V (far) 

feu, gers affepeat Wear 1 /2017—"iem BY (ex), Pats 30 Gt, 2017 B GB13(15)/ 
fire (erarea—1) /2017-18 /Swa-VI /3e2 few 30062017 & sea feet aw 
Tora, aaTER, ars A vant fase wren en afk ger sift are afer deen 
14/2019—*) ar (eR), fear 03.10.2019, a. a, 

ech) atic a ares Sian fais os10219 wm Reh & 
VATA, ATE aN —4 A Tanfter foray sar en, w Are Wyle fa var z) 

 


